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(b) (I) Detailed activities undertaken 
undercroft during 1992-93 and the 
amount spent thereon is not avail-
able. 

(ii) Activities undertaken under 
OPAP relate to development of land 
water and forest resources. The 
amount spent on each of these 
activities are Rs. 7. 82 lakhs; Rs. 
10. 191akhs and Rs. 10.091akhs, 
respectively 

(c) There are mainly two employment 
programmesvlz.JRDPandJRY. During the 
year 1991-92, under the ARDP a total num-
ber of 1,31, 986 families were assisted with 
assets generating self-employment activi-
ties aOd under JRY a total of 387.63 lakhs 
mandays have been generated in Rajast-
han. 

Agrt-Buslness Consortium 

2145.SHRID. VENKATESWARARAO: 
Will the Minister of PLANNING AND PRO-
GRAMME IMPlEMENTATION be pleased 
to state: 

(a) whether United Nations Develop-
ment Prograrrvne has decided to assist the 
small farmers agri-business consortium in 
preparing strategies, plans and other details 
under a project designed to achieve full 
employment through diversification and 
commercialisation of agricultural and allied 
activities; 

(b) if so, whether any concrete pro-
gramme In this regard has been prepared; 

(c) If so, the what extent UNDP has 
agreed to assist: and 

(d) the total employment generated by 
such projects? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION ANO MIN-
ISTER OF STATE IN THE MINISTRY OF 
NON-CONVETI()"JED ENERGY SOCCERS 
(SHRI SUKH RI-.M): {a) Yes, Sir. 

(b) and (c). The project entitled "Plan-
ning for Full Employment Strategies for the 
Small Farmers Agri Business Consortium" 
has been approved by the UNDP on 13.3 
1992. The Government irnple~nting agency 
is the M.S Swaminathan than Foundation, 
Madras and planning Commission is the 
executing agency. Total UNDP Inputs 
amount to $ 200,000. 

(d) The development objective of the 
project is to achieve near full employment in 
the districts where the project will be oper-
ated. 

Alleged Corruption Charges A9alnst 
Emigration Staff 

2146.SHRIRUPCHANDMURMU:WiII 
the Minister of LABOUR be pleased to state: 

(a) whether the enquiry conducted by 
the CBI into the alleged corruption charges 
against source officials of the Bombay based 
office, the protector of Emigrates has been 
completed; 

(b) if so, the details thereof; and 

(c) If not, the reasons therefor and the 
time by which the enquiry is likely'to be 
completed? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI PABAN 
SING GHATWOAR): (a) Yes, Sir. 

(b) On receipt of information that offi-
cers of office of protector of Emigrants (POE), 
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Bembay were receiving illegal gratiflcatien
from various travel ag~nts ferprecessing t~e
cses ef emigrant~, the CBI conducted a
surpass check in that effice en 1Qth Febru-
ary, 1992. During the surprise check it was
feund that a number ot Recriting Agents had
come with the meney allegedly required to.
be paid to.the agents/teuts repertedly as per
lnstnictlons ef POE efflclals. The matter Is
under Investigatien ef the C. B. I.

(c) Does net arise.

Ferelgn TIe-UPS by Haldla Petre •
Chemicals Ltd.

2147. SHRI SHRAVAN KUMAR PATEL:
Will the PRIME MINISTER be pleased to.
state:

(a) whether the Haldla Petrechemlcals
Ltd. has signed three fereign tie-ups during
the last 2 months; and

(b) if se, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTil-
IZERS (OR. CHINT A MOHAN): (a) Ne agree-
ment has been signed as yet.

(b) Does net arise.

Study en ·Ferward Trading In Edible
Oils etc.

2148. SHRI SUDHIR GIRl: Will the
PRtME MINISTER be pleased to.state:

(a) whether a feadability study en re-
sumptlen ef ferward trading In edible eil, eil
seeds and oll cakes was cenducted by the
Forward Markets Cemmissien;

(b) H se, the whether report has been
submitted to.the Gevernment;

(c) if se, the main features efthereport;
and

(b) the reactlon ot the Gevernment
therete?

THE MINISTER OF STATE IN THE
MINISTRY CIVil SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION
(S~RIKAMAlDDIN AHMED): (a) to.(d). No.
Sir. The Ferward Markets Cemmlsslon, asa
part ef their normal administrative functiens,
has sent certain proposals suggesting com-
mencement ottorward trading Insome ofthe
major oil- seeds, edible oils and their cakes.
Gevemment has net taken any decision en
these suggestiens.

[TranSlation]

Japanese ~sslstance ef India

2149.SHRISIMONMARANDI:Willthe
PRIME MINISTER be pleased to.state:

(a) whether a team ot Indian Industrla~
istshad gene to.Japan and encouraged,the
Japanese entrepreneurs to. Invest In India;,

(b) if se, the incentives effered by the
delegatlen to.Japanese entrepreneurs;

. (c) the reaction ef the Japanese entre-
preneurs thereen; and

(d) the details ot the loan/assistance
likely to.be given byJapante Indiaduririglhe
current financial year?'

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL (DEPART OF
INDUSTRIAL DEVELOPMENl) (SHRIMAll
KRUSHNA SAHI): (a) to. (c). A businesa
delegatien accompanied the Finance Minis-
ter who. visited Japan from 8th April to 1211I1

April 1992. another de'legatlon of IndJal




